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WRIT PETITION (CIVIL) Diary No. 18150/2022
HEMANT KUMAR VERMA & ORS. Petitioner(s)
VERSUS

EMPLOYEES STATE INSURANCE CORPORATION & ORS. Respondent(s)

Date : 13-06-2022 This petition was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE A.S. BOPANNA
HON'BLE MR. JUSTICE VIKRAM NATH
(VACATION BENCH)

For Petitioner(s) Mr. Sachin Patil, Adv. (mentioned by)

For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER

Upon being mentioned by Mr. Sachin Patil, learned
counsel for the petitioners, we direct the Registry to list the
matter on 17.06.2022.
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